
 353  Matters  Under

 Rule  377

 थी  राम  विलास  पासवान  :  तब  मैं

 बाक  आउट  करता  हूं  कम  से  कम  लोग

 जान  तो  जायेंगे  कि  पानी  के  प्रश्न  पर  मैंने

 बाक  आउट  किया  है  ।

 15.54  hrs.

 At  that  time  Shri  Ram  Vilas  Paswas

 Left  the  House

 सभापति  महोदय !  वाक  arse  नहीं

 है,  उनको  काम  है  इसलिये  जा  रहें  हैं  ।

 (xx)  Need  to  fix  Pay  Scales  of  MITCO

 labourers  according  to  Central

 Government  Scales.?

 wt  रोतलाल  प्रसाद  वर्मा  (कोडरमा |:

 सभापति  महोदय,  भारतीय  श्रमिक  व्यापार

 निगम  (सिटको)  केन्द्र  विभिन्‍न  शाखाओं

 के  सभी  कमेंचारी  केन्द्रीय  वेतनमान  श्राघार

 पर  माहवारी  वेतन  पाते  हैं  किन्तु  मीटरों

 के  श्रमिक-संपादित  करने  वाले  कारखानों  के

 “लगभग  1,000  मजदूर,  विहार  सरकार  द्वारा

 निर्घारित  न्यूनतम  मजदूरी  पाने  के  लिए

 विवाद  हैं  .  वे  1972  से  wal  तक  माहवारी

 वेतन  लेने  के  हक दर  नहीं  हैं।  वे  श्रम

 नियमों  के  अधीन  मिलने  वाली  सुविधाघरों

 से  वंचित  हैं  ।  यह  सौतेला  ब्याहकर  है।

 मेरी  वाणिज्य  एवं  श्रम  मन्त्री  से  पुरजोर

 aia  है  कि  awa  व्यापार  निगम  के  1000

 मजदूरों  का  मासिक  वेतनमान  केन्द्रीय  स्तर

 पर  निर्धारित  किया  जाय  ताकि  उन्हें  क्रांति

 कारी  कदम  उठाने  के  लिए  बीवी  नहीं

 होना  पड़े  ।

 VAISAKHA  19,  1906  (SAKA)  Int.  Sitéation  and  354

 (04  Policy  (Dis.)

 15.55  hrs.

 DISCUSSION  RE  >  INTER-
 NATIONAL  SITUATION  AND  POLICY
 OF  GOVERNMENT  OF  INDIA  5

 RELATION  THERETO

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  १५.  NARASIMHA

 RAO)  :  ।  beg  to  move:

 House  do  consider

 the  present  international  situation

 and  the  policy  of  the  Government

 o  India  in  relution  thcreto,”’

 “That  this

 MR.  CHAIRMAN  :  Motion  moved:

 “That  this  House  do  consider  the

 present  international  situation  and  the

 policy  of  the  Government  of  India  in

 relation  11121610. 7”

 There  isa  substitute  Motion.  Dr.

 Subramaniam  Swamy.

 DR.  SUBRAMANIAM  SWAMY

 {Bombay  North  East)  :  1  beg  to  move  -

 That  for  the  orginal  motion,  the

 following  be  substituted,  namely  :

 “This  House,  having  considered

 the  present  international  situation  and

 the  policy  of  the  Government  of

 India  tin  relation  thereto,  urges  upon

 the  Government  to  restructure  the

 foreign  policy  giving  primacy  to

 friendship  with  neighbours  and  10

 equidistance  from  the  two  super

 0४८15,

 I  hope,  Sir,  you  will  accept  that.

 MR.  CHAIRMAN :  Shri

 sadhan  Chakraborty.

 Satya-

 DR.  SUBRAMANIAM  SWAMY  :

 ।  can  move  this  motion  and  dis-

 cuss  it.


